(c) Interms of Rule & of the SEZ Rules, 2006, velidity of approval is for a period of three
years within which time effective steps are to be taken by the developer to implement the approved
propesal. On a reqguest received from the developer the Board of Approval can extend the validity

period.

(d) and (&) Requests far de-natification by the developers have been approved by the Board
of Approval in respect of 18 BEZs located in various states and Union Territories. The final

denatification is allowed orly on refund of duties/ benefits, if any, availed by the Developer.
Special package to small-tea growers in Assam

285. SHRI EIRENDRA PRASAD BAISHYA: Will the Minister of COMMERCE AND INDUSTRY

be pleased to state:

(a) whether Ministry has proposed ar planned any special package to small tea growers of
the country especially growers of Assam since its contribution to teotal tea production of the country is

significant;
(b  if so, the details thereof;

(23 whether Government proposes new schemes to attract the youth of this country as it is

employment generating, afforestation and self supporting;
(d) ifso, the detalls thereof; and

(e) what different measures are being taken to increase the total tea production of the

country?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAOD SCINDIA): (&) to (d) The contribution of small haldings ta the total
production of tea in India is 26%. The contribution of small holdings in Assam is 20% of the total
production in Agssam. Congidering this significant cantribution, financial assistance is extended to
amall growers under the 11th Plan schemes for field inputs, establishment of proper leaf collection
aystems, fransport vehicles, setfing up of minl tea processing factories and special training on
modern aspects of tea growing. The measures adopted by the Government are aimed at improving
their farm productivity and guality of their produce and also providing them market access to ensure
reazonable return on their investments. A separate cell has been get up in Tea Board to meet the

developmental needs of the Small Growers.

() Government of India through Tea Board, Kolkata is taking various steps to increase the
total production of tea which include new planting, replanting & rejuvenation, irrigation & drainage,
quality upgradation, research & development, training and assistance to small tea growers, etc. The
budgetary outlay of the Tea Board has been increazed to Rs 800 crores during the 11th plan against
R=.360 crores in the 10th Plan.
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